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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD '

D.A, No. 7'49/914 Dt, of Decision . 18.7.940

1. Mr. N, Chengaish
2. Mr. C, Nadamuni
d, Mr. K. Subramanyam «e Applicant, -

Vs

1. Gengral manager, South Central Rly,
Secunderabad.,

2. Dy. Chief Mgchanig al Enginger,

Carriage Repais Shop,
Settipally Post, Tirupathi,
(Chittoor District) A.P, ++ Resopndents,

-Eounsal for the Applicant : Mp, k. Sudhakar Reddy (igékﬁQa\kh&NQei

Counsel for the Respondents: Mr, D, Gopala Rao,SC for Rlys,

CORAM :

THE HON'BLE SHRI A.W. HARIDASAN : MEMBER (JUnL.)
THE HON'BLE SHRI A.B, GORTHI : MEMBER (ADMN,)
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ORDER

( As per Hon'ble Sri A.V. Haridasan, Member (3) )

" Sri D, Gapala Rao, SC for Railuays phesant. Neither

the applicants nor their counsel UJ;% praesent,
; s

2, Nouw the application is speciPically listad Por
dismissal, On various previous occasionsalso the-appli—
cants remained unrepresented in the Tribunal, ue, there-
fore, feel that ths applicants are not interested in pre-
secuting the matter furthar;. Hence the application is
dismissed for default, 1aaﬁing the parties to bear their

costa.

o A.B, Gorthi ) ( A.V, Haridasan )

\' | Member (A) Member (J) ], :

i ‘ Dated 18th July, 1994

“ourt dictaty v
. Open EDUI‘ lctation ' ﬁl«‘fﬂf’% 20 T4,
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Copy to: -

1. The General Manmager, South Central Railuay,
Sscunderabad,

2. The Dy.Chief Mechanical Engineer, Carriags Rapair Shogp,

.. Settipalli Post, Tirupathi, Chittoor District,A.P. y

J. One copy to nr. K.budhakar Reddy,B8dvocate,CAT, Hyderabad, _ T

4, Bne copy to Mr.D. Gopal Rao, SC for Ralluays EAT H/derabad.

5, One copy to l.ibrary, CAT, H derabad,

6. fne spares cany., 4
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH HYDEZRABAD

THE HIN'BLE Mﬁ.ﬁ.U.HQhIDRSEN:NEMBER(J) v

A ND

THE HGN'3LEZ MR.A,B.GORTHI

Dated: (&7 94, —~

0RDER/IUDGIENT "

MEMBER(A )
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Admitted
Issued.

Allouce,

Dispcsed
Cealt

Dismisse
DJismissel as Withdrawn.
‘Dismissed forxr Default.

Rejected/Ordizred.

No o.der asN\to costs.L,//,
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